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(c) what steps are contemplatad
10 remove the industrial backward-
ness of the Union Territory of Anda-
mans and Nicobar Islands :in this
.context and the progress so far?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMBI PRASAD YADAV): (a)
Establishment of Industria] Estates is
undertaken by the State Governments.
Central Government have no scheme
#o establish industrial estates in va-
rious parts of the country.

(b) Does not arise.

(c) In Andamans & Nicobar Islande
-an industrial estate with 10 sheds and
some developed plots have already
bHeen established .at Pert Blair. Small
scale units are already working in
the estate. There is no proposal to
set up any more Industrial estate in
‘the Urion Territory in the near future.

In this Union territory the Industries
Office was raised to the status of a
‘Directorate in March, 1978. A Directer
of Industries has been appointed. One
District Industries Centre hag been set
up in the Unijon Territory with one
‘General Manager and 3 Managers.
‘Credit Manager snd other support-
dng staft is te be appointed.
In 1978-79 about 15 small scale
units were set up in Andamans &
Nicobar Islands. The backwardness of
the Union Territory of Andamans &
Nicobar Islands is proposed to be re-
moved through the establishment of
growth centres based on techno-econo-
mic surveys and preparation of action
plan for District Industries Centre and
its execution,

In addition the Union Territory has
been declared as industrially back-
ward to qualify for Central Invest-
ment Subsidy and Transport Subsidy.
A sum of Rs. 4.77,878/- has so far been
reimbursed to Union Territory Admi-
‘iwiration under ‘the Central Invest-
ment Subsldy Scheme,

Reservation of manufacture of Sodium
Silicate for Small Scale Industries

239. DR. VASANT KUMAR PANDIT:
Will the Minister of.. INDUSTRY
be pleased to state:

(a) whether it is a fact that manou-
facture of Sodium Silicate is reserved
for Small Scale Industries Sector;

«b) whether it 18 a fact that M/s.

‘Swastik Household Ltd. (ii) Ogale

Glass Works Ltd.(iii) M/s. Gujarat
Minerals & Development Corporation
and large scale monopoly houses are

.manufacturing Sodium Silicate for
‘S0Tne ‘years;

(c¢) whether the Develoi;ment Com-
missioner has initiated legal action
against the above Companies; and

(4) what protection is given to
Small Scale Manufacturers of Sodium
Silicate against moropoly established
by the big houses?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRE
JAGDAMBI PRASAD YADAV): {a)
Yes, Sir.

(b) to d4). Sodium Silicate industry
has been reserved since 1970 for ex-
clusive development in the smal] scale

‘sector. As per the existing Reservation

Policy, no unit is permitteq to he set
up in the organised sector for this item
and the existing units in the organised
sector are also not allowed to expand
their capacity.
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Committee to inquire into Electronic
policy

241. SHRI K. T. KOSALRAM:

SHRI BALASAHEB VIKHE
PATIL:

Will the Minister of ELECTRONICS
be pleased to state:

“* "(a) thé terms of reference and the
membership of the Committee consti-
tuted to inquire into the electronic
policy of Government, the structure
of the Department of Electronics in-
cluding the Electronics Commission;

~ (b) whether this Committee has
. invited opinions from the Electronics
, Industry about the electronic policy

of Government?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) With a view
#0 having a quick review of Polices
and organisational structures jin the
Department of Electronics (including
the Electronics Commission), so that
new directiong of policy are identified
as early as possib’'e and organisational
‘structures are fashioned to implement
the new policies effectively, a small

ymmittee of Secretaries consisting of
the following was constituted on
7-12-1978:

- 1. Shri Mantosh Sondhi, Secretary,
- Ministry of Steel & Mines—Chair-
man,

2. Dr. B. Nag, Secrefary, Depart—
ment of Electronics.

3. Shri J. A. Dave, Secretary,
Ministry of Communications,

4. Shrj M. Menezes, Secreta;'y,
‘Defence Production, Ministry of
Defence.

(b) To assist the Committee in its
deliberations the Committee has re-
quested for views, on all matters rele-.
vant to its terms of reference, from the
Associtions concerned with Electronics
Industries and the views of the Public
Sector Underlakings concerned withs
Electronics.
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